NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2" FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

SUPPLEMENTARY CAUSE LIST DATED 14.02.2022 (MONDAY)

For Judgment

COURT OF CHAIRPERSON (VIRTUAL MODE)

02:00 PM

(Ins) No. 1103 of
2020

Vs.
Inox Leisure Ltd. & Anr.

S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Ashish Chaturvedi & Anr. Kundan Kr. Roy K.D. Sharma

Bharti Jain-R3

2. Comp. App. (AT)
(Ins) No. 628 of
2020

Jet Aircraft Maintenance Engineers
Welfare Association

Vs.

Ashish Chhawchharia

Resolution Professional for Jet Airways
(India) Ltd

Kumud Shekhar

Aman Gandhi

Ashish Chhawchharia-
R1

Raunak Dhillon-R2
Chirag Kamdar-R3
Siddharth Srivastava-
R4

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar



http://www.nclat.nic.in/

